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GOVERNMENT OF INDIA

MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF COMMERCE

 
PUBLIC NOTICE No.   123          (RE­2008) 2004­09

 
NEW DELHI:  the   30th December,   2008.

 
In  exercise  of  power  conferred under  paragraph 2.4  of  the  Foreign Trade  Policy  2004­09,  the Director General  of  Foreign Trade

hereby  makes  the  following  amendment  in  Appendix­2  of  Handbook  of  Procedures  (Vol.  I),  under  the  list  of  Export  Promotion
Councils/Commodity Board:­
 
1.       Sl. No. 11.  stands amended as under:­       
         

Registered and Head Office
          EEPC INDIA
          (Formerly Engineering Export Promotion Council),
          Vanijya Bhavan (Ist loor),
          International Trade Facilitation Centre,
          1/1, Wood Street,
          Kolkata­ 700016
          Phone:                  91­33­2289­0651/52/53
          FAX:            91­33­2289­0654
          Email:          eepcho@eth.net
          Website:      www.eepcindia.org
 
          Territorial Division:
          EEPC INDIA,
          (Formerly Engineering Export Promotion Council),
          Vandhana (4th Floor),
          11, Tolstoy Marg,
          New Delhi­110001.
          Phone:         91­11­2335­2371­1124/25
          FAX:            91­11­2331­0920
          Email:          eepcto@eepc.gov.in
          Website:      www.eepcindia.org
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This issues in Public Interest.

Sd/­
 (R.S. GUJRAL)

DIRECTOR GENERAL OF FOREIGN TRADE
EX­OFFICIO ADDITIONAL SECRETARY TO THE GOVT OF INDIA

 
(Issued from F.No. 01/93/180/ 65/AM09/PC­II (B))

 


